
S

alIS

ORDER

Link mentioned at Column No. 4 shall hear such bail applicatlons.

a Column No- (3)

a cialOfficers 1 Officers

Column No. (4)

S.No
=rin No. (D

Chief/Addl. Chief
Metropolitan
Magistrates

2„d Link Judicial
Officers

1. [8iTef Metropolitan
Magistrate

Sh. Amit Kumar,
Spl. Judge ( PC Act)

(CBI)-04

aT-sanjay Bansal,
Spl. Judge (PC Act)
(CBI) (Coal Block
Cases)-02

Sh. Ajay Gupta.

Spl. Judge (PC Act)
( CBI)-03

Addl. Chief
Metropolitan
Magistrate-02-cum-
Aa)

2. Addl. Chief
Metropolitan
Magistrate-01

Sh. Manoj Kumar

Nagpal,
Spl. Judge (PC Act)

(CBI)-09

(MP/M LA's Cases)

i;-Geetanjli Goel,
Spl. Judge (PC Act)
(CBI)-24

(MP/MLA's Cases)

i Vikas Dhull,

Spl. Judge ( PC Act)
(CBI)-23

(MP/MLA's Cases)
TaLl. Chief
Metropolitan
Magistrate-04

AtIdl. Chief
Metropolitan
Magistrate-03 /--

la4l41 rd@lET
(VIN AY KuMAR GUPTA)

Principal District & Sessions Judge'c:um:' Special Judge(PC Ac.t)(CBI)
Rouse Avenue Court Conlplex'

New Delhi.
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